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Kideapping of a school girl by a
Delhi Police Official

#*1785. Shri Shri Chand Goel: Will
‘the Minister of Home Affairs be pleas-
ed to state:

(a) whether a Delhi Police Official
recently kidnapped a sixteen year old
achool girl from her home in Gautam-
nagar, New Delhi; and

(b) if so, whether
been arrested?

'The Minisier of State in the Minis-
try of Home Affairs (Shri Vidya Cha-
ran Shukla): (a) Yes, Sir.

the culprit has

(b) He has not been arrested so far.
Every effort is being made to trace
the girl and the accused person.
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Nomination of two M.L.As, to Goa
Assembly

1706-A. Shri D, C. Sharma: Will the
Minister of Home Affairs be pleased
to state:

(a) whether the Opposition Members
of the Goa Assembly have represented
to the Prime Minister against the
nomination of two Members to the Goa
Assembly and have not been attending
the Assembly Session in protest there-
to; and

(b) it so, the action taken or pro-
posed to be taken in the matter?

The Minister of State in the Minis-
try of Home Affairs (Shri Vidya Cha-
ran Shukla): (a) There had been such
a representation from the President of
an opposition party in the Union terri-
tory. The opposition members have
been attending the Assembly during
.he question hour and leaving the
house thereafter protest against the
nominations,

(b) As the nominations have been
made in accordance with law and the
nominated members have assumed
office, no further action is proposed to
be taken in the matter.

Loans to Private Bodies for building
houses

#1709. Shri Madhu Limaye:
Shri S. M. Banerjee:
Dr. Ram Manohar Lohia:
Shri George Fernandes:
Shri Ram Sewak Yadav:

Will the Minister
pleased to state:

(a) whether the West Bengal Local
Self Government Minister submuttea
any note to the Centre/Life Insurance
Corporation about the Life Insurance
Corporation's policy In regard to giv-
ing of loans to private bodies for bufld-
ing houses;

of Finance be

(b) if so, the main suggestions made
therein; and

(¢) the reaction of Government/
Life Insurance Corporation thereto?





